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0.A,429/93 Dated: 20.7.1993.

Mr.A.V.Mohta for the
applicant. Mr,Ramesh Darda for ;
the Respondents, i
! Heq:¢ counselg., The h
applicant is allowed to withdraw }
i the application with liberty
te challengse the procesdings ‘
after the disciplinary procee-
dings are completed. _
The application is
accordingly disposed of as
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